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Defective Case Register from 2024-11-11 to 2024-11-11

Sl.NO. Filing No Advocate for
Petioner/Caveator

Date of
objection Defects as per S.R.

1 D-
ABLAPL/33642/2024 JAGABANDHU SAHU 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

2 D-WP(C)/47274/2024 SWADHIN KESARI
SINGH

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

3 D-WP(C)/46907/2024 JITENDRA KUMAR
LENKA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

4 D-
ABLAPL/33756/2024

PRASANTA KUMAR
SATAPATHY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

5 D-
CRLREV/33592/2024

RAJIB LOCHAN
PATTNAIK

2024-11-
11

Copy of Trial Court Judgement / Order
NOT FILED

6 D-
CMAPL/46997/2024 SRIDHAR RATH 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. C.copy of dismissal order not filed

7 D-
CRLMA/33658/2024 ADV. 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Crlma may not lie against order of
abatement

8 D-MACA/47029/2024 ADAM ALI KHAN 2024-11-
11

21-STATUTORY
DEPOSIT/AWARDED AMOUNT
NOT DEPOSITED.

Period of Delay 90 days delay

9 D-
ABLAPL/33698/2024 SUMANTA MALIK 2024-11-

11

Name of the Petitioner and others not
mentioned in index, affidavit and
Vnama.

10 D-WP(C)/46866/2024 UMAKANT SAHOO 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

11 D-WP(C)/47134/2024 SANJIB MOHANTY 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE
NOT FURNISHED.

12 D-WP(C)/47088/2024 TARUN PATNAIK 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

13 D-
CRLMC/33388/2024

RANJAN KUMAR
SAHOO

2024-11-
11

3-AUTHENTICATION FEE IS
DEFICIENT.

Authentication fee Rs. 3.30/- to be
paid.

14 D-WP(C)/46696/2024 SUBHASIS MOHAPATRA 2024-11-
11

1.Synopsis and date of Events not
alphabetically paginate.2.In declaration
of affidavit paragraphs not correct.
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3.Annexure-3 not marked at page no
30.

15 D-RSA/47014/2024 KIRTAN BADHEI 2024-11-
11

Put up for S.R. after furnishing the
valuation of the appeal and correct
court fee payable and required court
fee is paid.

16 D-WP(C)/46875/2024 PRASANTA KUMAR
PANDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

The name of the counsel in capital
letters, enrollment numbers and mobile
numbers in vakaltnama not furnished.

17 D-WP(C)/47057/2024 RANJIT SAMAL 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

18 D-
CRLREV/33626/2024 BIRAJA PRASANNA DAS 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

19 D-WP(C)/46931/2024 TARUN PATNAIK 2024-11-
11

Date mentioned in Annexures 8,12,13
and 14 does not tally with averment of
the writ petition, book marks index and
index of the Writ petition.

20 D-
ABLAPL/33718/2024 MANAS KUMAR CHAND 2024-11-

11

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. ANNEXs. 1 and 2 not partially
neatly legible and type copy of page
nos. 8 and 9 not properly marked.

21 D-
CONTC/47089/2024 GOPAL SINHA 2024-11-

11

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

22 D-
ABLAPL/33724/2024

SUBASH CHANDRA
MOHANTY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. paragraphs not correct in declaration
of affidavit. 2.page no.9 not neatly
legible.

23 D-CRLA/33583/2024 AKASH BHUYAN 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Provision of Law not correctly
furnished

24 D-WP(C)/47003/2024 SURYA PRAKASH
MANAGARAJ

2024-11-
11

30-OTHER DEFECT (IF ANY)

1.Page serial no. is not correctly
furnished. 2.Husbands name are not
correctly furnished in affidavit and
v.nama.

25 D-
BLAPL/33236/2024

MANORANJAN
ACHARYA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Honble Court not correctly mentioned
in the rejection order and cause title.
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26 D-WP(C)/46575/2024 JAGAMOHAN
PATTANAIK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

27 D-
BLAPL/33195/2024 BASUDEV PUJARI 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

28 D-
CONTC/47128/2024 ADV 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

29 D-
BLAPL/33681/2024 MANAS KUMAR CHAND 2024-11-

11

Informant should not be an opp. party
as per standing oder no3 of 2024 dtd
9.7.2024.

30 D-
ABLAPL/31612/2024 DIPTI RANJAN BHOKTA 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. page nos. 9 and 13 not partially neat
.

31 D-
ABLAPL/33665/2024 PRADIPTA BEURA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

32 D-WP(C)/47143/2024 PITAMBAR BEHERA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Rule 8 of the O H C , P I L Rule 2010
has not complied with

33 D-
RVWPET/47232/2024 AMITOSH SIKDAR 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1.Period of Delay 186 days

34 D-
BLAPL/33664/2024 ABINASH NAYAK 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Informant address not mentioned in the
cause title.

35 D-WP(C)/46827/2024 DILLIP KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

36 D-WP(C)/46858/2024 DILLIP KUMAR
MOHANTY

2024-11-
11

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
30-OTHER DEFECT (IF ANY)

Synopsis and date charts are not
alphabetically paginated and also not
marked in index.

37 D-
TRP(C)/46934/2024 KURESH PRASAD DASH 2024-11-

11
30-OTHER DEFECT (IF ANY)

Prayer not proper.

38 D-WP(C)/46813/2024 MANAS KUMAR CHAND 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

39 D-CMP/46990/2024 SANJAY KUMAR
PRADHAN

2024-11-
11

18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT
ORDER NOT FILED
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1 .Certified copy of trial court order
under annexure -4 not filed but xerox
attested copy of same is filed . I .A
-1339/2024 is filed for dispensing with
filing of c .copy of annexure -4 . 2
.Annexure -5 isc .copy of order in R .F
.A-58/2018 but in index ,mentioned 58
/2008

40 D-
CRLMC/33315/2024

NITYANANDA
MOHAPATRA

2024-11-
11 1. Copy of charge sheets to be filed.

41 D-
BLAPL/33656/2024 KHAGESWAR BEHERA 2024-11-

11

As per rejection order no.3 dtd. 9-7-
2024, name of the prosecutrix
/informant shall not be reflected in the
prtition. Then S.R. will be made.

42 D-
CONTC/47180/2024 ADV. 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

PAGING OF INDEX and SYNOPSIS
BE OMITTED

43 D-WP(C)/46899/2024 PRAFULLA KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

44 D-
BLAPL/33676/2024 GURUPRASAD BEHERA 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Page nos. from 27 to 32 not completely
scanned.

45 D-
BLAPL/33728/2024 JYOTIRMAYA SAHOO 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

46 D-
ABLAPL/33732/2024 ROHIT RANJAN RAY 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

47 D-WP(C)/46904/2024 PRAFULLA KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE
NOT FURNISHED.

48 D-WP(C)/47028/2024 SANJIB KUMAR RATH 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

49 D-CRLA/33723/2024 JAYADEBA BEHERA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

50 D-
ABLAPL/33751/2024 LALITENDU BHUYAN 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

51 D-WP(C)/46818/2024 PRABODHA CHANDRA
NAYAK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

52 D-WP(C)/46812/2024 RAMESH CHANDRA
NAYAK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

The name of the counsel in capital
letters and enrollment number in last
page of writ petition not furnished.
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53 D-CMP/46808/2024 SARAT CHANDRA
MEKAP

2024-11-
11

3-AUTHENTICATION FEE IS
DEFICIENT.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1 . A UTHENTICATION fees not paid
on annexure -5 . 2 . As per annexure -2
I .A no .is 40/2023 but in cause title it
is mentioned I .A no .-49/2023 . 3 . O
.H .C Bar association fees of Rs .50/
not paid .

54 D-WP(C)/46903/2024 PRAFULLA KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

55 D-SAO/47244/2024 TARINEE PRASAD
TRIPATHY

2024-11-
11

undertaking for filing of english
translation copy of odiya annexure not
furnished

56 D-WP(C)/46967/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
11

Page no 15 and 16 under Annex 1 not
availble

57 D-
RPFAM/47048/2024

HRUDANANDA
MOHAPATRA

2024-11-
11 1. Code not indicated

58 D-
BLAPL/33680/2024

BIBHUTI BHUSAN
SWAIN

2024-11-
11 .Subject Code incorrectly Mentioned

59 D-MACA/47034/2024 ADAM ALI KHAN 2024-11-
11 Period of Delay 231 days.

60 D-
BLAPL/33637/2024 AMULYA RATNA PANDA 2024-11-

11

9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.

Informant should not be an opp party
as per standing order no.3 of 2024 dtd
9.7.2024.Page no. 10 not neat.

61 D-
BLAPL/33714/2024

PABITRA KUMAR
NAYAK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

62 D-WP(C)/45114/2024 SUSANTA KUMAR
MISHRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

63 D-
CRLMC/33614/2024 BIPIN KUMAR NAYAK 2024-11-

11

1. Name of the Lower court not
correctly furnished in Synopsis,date
chart,cause title,para
nos.1,3,9,Grounds A and B of the
petition

64 D-
CRLMC/33178/2024 AMLAN SHAKTI PAUL 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Certified copy of order annex-9 not
filed.

65 D-
CRLREV/33593/2024 SATYAJIT MOHAPATRA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

66 D-
ABLAPL/33639/2024

MAHIMANANDA SWAIN 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
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Date not mentioned in the v.nama.

67 D-WP(C)/47209/2024 DEEPAK RANJAN
PARIDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

68 D-
ABLAPL/33661/2024

JUGALA KISHORE
PANDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

69 D-
CRLMP/33504/2024

SUSANTA KUMAR
LENKA

2024-11-
11

1.PAGING OF INDEX, SYNOPSIS
AND DATE CHART BE OMITTED
2. NOT ADDRESS TO HONBLE
COURT 3..Petition not correctly
addressed to Honorable Court

70 D-WP(C)/46842/2024 ABINASH PATTJOSHI 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

71 D-WP(C)/46821/2024 NIRANJAN PRASAD
PATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Date mentioned in Annexure-6 and
averment of writ petition does not tally
with book marks index and index of
writ petition

72 D-
CONTC/47170/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

73 D-CMP/46909/2024 AMIT PRASAD BOSE 2024-11-
11

1.L .T .I of petitioner no.1 and 5not
attested . 2 .C .M .P application is from
page 1 to 10 but in index it is
mentioned page 1 to 14 ..

74 D-
CONTC/47031/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

75 D-WP(C)/46578/2024 SANTOSH KUMAR
MAHANTY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

76 D-
CONTC/47035/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

77 D-WP(C)/46984/2024 TUSHAR KANTA NAYAK 2024-11-
11

.Receipt Showing Serv.copy To School
and Mass Education not Filed.

78 D-
ABLAPL/33753/2024

BHARAT BHUSAN
ROUTRAY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

79 D-
CRLMP/33518/2024

BADRINARAYAN
PANDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

PAGE NO. 13 NOT LEGIBLE

80 D-WP(C)/46826/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

The name of opp.parties in vakaltnama
not correctly furnished.
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81 D-WP(C)/46871/2024 DILLIP KUMAR
MOHANTY

2024-11-
11

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
30-OTHER DEFECT (IF ANY)

1.Synopsis and date charts are not
alphabetically paginated and also not
marked in index. 2.Page- 139 is to be
exhibited as annexure-4 A as per index
and averment of writ petition.
3.Annexure-5 is not correctly exhibited
in book marks index.

82 D-
CONTC/47027/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

83 D-WP(C)/46901/2024 PRAFULLA KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Page 14 of Annexure-1 is not neat.

84 D-WP(C)/46861/2024 RABINDRA KUMAR
PATNAIK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

Legible copy of page No.27 and 29 to
be filed.

85 D-
ABLAPL/33654/2024 RANJAN KUMAR ROUT 2024-11-

11

14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

ABLPL not mentioned in index.
Synopsis and date chart not mentioned
in index.

86 D-
BLAPL/33049/2024 SAKTI PRASAD DAS 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

87 D-WP(C)/47007/2024 BHABANI SANKAR
TRIPATHY (1)

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

88 D-
CRLMP/33513/2024 ANSHUMAN PANDA 2024-11-

11
PAGING OF INDEX, SYNOPSIS
AND DATE CHART BE OMITTED

89 D-
BLAPL/33745/2024 DIBYAJYOTI SAHOO 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Name of Informant should no be
mentioned as per standing order no.3
of 2024 dtd 9.7.2024.

90 D-WP(C)/46846/2024 ABINASH PATTJOSHI 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

91 D-WP(C)/46832/2024 GOPINATH PANDA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

92 D-WP(C)/46972/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
11

Date mentioned in the Annexure-4 and
6 does not tally with the Index
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93 D-WP(C)/46940/2024 RAMANI KANTA
PATTANAIK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

94 D-WP(C)/47013/2024 SATYAJIT BEHERA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

95 D-RSA/47098/2024 SANJEEV UDGATA 2024-11-
11 1.Period of Delay 1208 days delay.

96 D-
CRLMP/33683/2024

GOPAL CHARAN
MOHANTY

2024-11-
11

.Enrolment Number Not Indicated
Wherever Signature Of Such Advocate
Appearing In The Petition

97 D-
CONTC/47186/2024 ADV. 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

PAGING OF INDEX and SYNOPSIS
BE OMITTED

98 D-
BLAPL/33668/2024 NIRMAL KUMAR DAS 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

99 D-
CRLMC/33186/2024 GHANASAYAM BANJI 2024-11-

11

1.P.S Case No- 182 of 2020 in
synopsis, prayer and in I,A. of the file
does not tally with the cause title and
Annex-1.

100 D-FAO/47158/2024 MAMATA MISHRA 2024-11-
11

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

1. Court Fee Of Rs. 12/. not paid. 2.
Proforma opp. party No.3 before the
lower court is not made party in this
case

101 D-
CONTC/47149/2024 ADV. 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

PAGING OF SYNOPSIS and DATE
CHART BE OMITTED

102 D-
BLAPL/33737/2024 DEEPAK KUMAR DAS 2024-11-

11

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page no. 9 not neat.

103 D-
CONTC/47044/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

104 D-WA/46882/2024 SANJAY RATH,A.G.A 2024-11-
11

Impugned order mention in being
aggrieved appears to be wrong

105 D-
ABLAPL/33738/2024 AMITAV TRIPATHY 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

106 D-
CRLMC/33544/2024 DEBASIS ROUT 2024-11-

11
Provision of law not correctly
mentioned.

107 D-
BLAPL/33736/2024 BIJAY KUMAR BEHERA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

108 D-
BLAPL/33741/2024

ASISH KUMAR RAY 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
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9-PROVISION OF LAW NOT
FURNISHED ON TOP OF CAUSE
TITLE.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

Lower court not correctly furnished in
cause title.page nos. 14 and 16 not
completely scanned.

109 D-
BLAPL/33629/2024 PRANAB KUMAR DAS 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Date not tally with rejection order and
Index.

110 D-
CRLMP/33505/2024

HEMANTA KUMAR
RATSINGH

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

111 D-WP(C)/46847/2024 UMAKANT SAHOO 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

112 D-WP(C)/46822/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1.Rs.24/ not paid on cause title of writ
petition.2.The name of opp.parties not
correctly furnished in vakaltnma.

113 D-
CRLREV/33759/2024

DR. BINODA KUMAR
MISHRA

2024-11-
11

3-AUTHENTICATION FEE IS
DEFICIENT.
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

AU FEE Re.1.10p. BE PAID.

114 D-CRLA/33515/2024 DEVASHIS PANDA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

115 D-WA/46897/2024 GOUTAM KUMAR
ACHARYA, (SR.ADV.)

2024-11-
11

1. Authentication fee due on the
Appellate Court Judgement Rs 2.25/-
not paid.

116 D-WP(C)/46664/2024 SITA KANTA HOTA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

117 D-WP(C)/46811/2024 ANIRUDHSANGANERIA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1.The number of enrollment number of
the counsel in last page of writ petition
not furnished. 2.Page No.-135 under
Annexure-6 not filed.

118 D-
BLAPL/33674/2024

BIRAJA PRASAD
NANDA

2024-11-
11 As per FIR, year not tally with index.

119 D-WP(C)/47229/2024 MADAN MOHAN DAS 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)
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1.Sunil Kumar Das, the petitioner
No.20 has not executed vakaltnamam.
2.I.A.is not page marked.

120 D-
CRLMC/33689/2024

PRIYARANJAN
MOHANTY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Page no.13 not legible.

121 D-
ABLAPL/33881/2024 LINGARAJ MOHANTY 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

122 D-WP(C)/46971/2024 BIJAYA KUMAR
BEHERA 1

2024-11-
11

Date mentioned in Annexure-6 does
not tally with the Index

123 D-
BLAPL/33721/2024

RAMESH CHANDRA
MAHARANA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

D.Fee of OSBC Rs.50/- not paid.

124 D-WP(C)/47000/2024 SHASHI BHUSAN JENA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

125 D-CRLA/33643/2024 KUMAR KASHYAP 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Period of Delay 1 day

126 D-
CRLMC/33301/2024 BHARAT JALLI 2024-11-

11
1. Certified copy of order annex-1 not
filed

127 D-CMP/46913/2024 AMIT PRASAD BOSE 2024-11-
11

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

L .T .I OF PETITIONER NO .1 and 5
not attested by their Advocate .

128 D-
CRLMC/33345/2024

SANJIB KUMAR
BHANJADEO

2024-11-
11

1. Fathers name of the petitioner no.2
not correctly furnished in cause title. 2.
Page no.11 has repeated filed twice.

129 D-WP(C)/46958/2024 MANAS PATI 2024-11-
11

serial number of paragraphs not
correctly furnished (after para 9 )

130 D-WP(C)/46992/2024 PRONOY MOHANTY 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Page Nos. 33 to 38 are not neat and
legible

131 D-
CRLMC/33385/2024

STHITI PRAGYAN
SUNANDINI

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.
17-REFERENCE CERTIFICATE
NOT FURNISHED.

132 D-WP(C)/46864/2024 ITISHREE TRIPATHY 2024-11-
11

30-OTHER DEFECT (IF ANY)

Copy not served on S.C.(C.T and
G.S.T.)

133 D-
ABLAPL/33670/2024

SHAKTI PRASAD
PANDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

134 D-WP(C)/46998/2024 SABYASACHI MISHRA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
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1. Annexure-1 page 12, Annexure-2
Page-19 are not legible

135 D-WP(C)/46831/2024 SAMEER KUMAR DAS 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

136 D-WP(C)/47001/2024 BIKRAM CHANDRA
GHADEI

2024-11-
11

20-VERNACULAR CERTIFICATE
NOT FURNISHED.

137 D-WP(C)/46588/2024 TUSHAR KANTA NAYAK 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

138 D-WP(C)/47260/2024 TARUN PATNAIK 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

139 D-
BLAPL/33739/2024 DHANANJAYA MUND 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

140 D-
ABLAPL/33703/2024 BIJAY SWAIN 2024-11-

11
Name of petitioner not correct in index
,synopsis, date chart and Vnama.

141 D-
CRLMP/33305/2024

SUBASH CHANDRA
ROUT

2024-11-
11

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

PAGE NOS.15 TO 46 NOT
LEGIBLE.2.IN PAGE NO.8 CODE
NUMBER IS WRONG

142 D-
CMAPL/46953/2024 ADV. 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1.C.copy of dismissal order not filed

143 D-
CONTC/47041/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

144 D-CMP/46774/2024 SACHIDANANDA
SAHOO

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

C/O of opp. parties27 ,28 not furnished
.

145 D-
BLAPL/33632/2024

RAJIB LOCHAN
PATTNAIK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

146 D-
BLAPL/33692/2024 AMITABH NAIK 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1.Counsel not signed in assesment
sleep. 2.As per index annexs. not
properly reflected in the petition.3.Year
of the P.S. not correct in cause title.

147 D-WP(C)/46911/2024 SUBHADUTTA
ROUTRAY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
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1.Synopsis and Date chart not sign by
the filing advocate.2.In date chart date
not mentioned in serial no 4

148 D-
BLAPL/33748/2024 CHHABI BEHERA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

149 D-MACA/46910/2024 ADAM ALI KHAN 2024-11-
11

21-STATUTORY
DEPOSIT/AWARDED AMOUNT
NOT DEPOSITED.

1.Period of Delay 95 days

150 D-
ABLAPL/33693/2024

PRADEEP KUMAR
PARIDA

2024-11-
11

30-OTHER DEFECT (IF ANY)

1.Para 1 as per petition GR case does
not tally with cause title.2.Paragraphs
mention in declaration does tally with
petition.

151 D-
ABLAPL/33743/2024 RONALISHA PRADHAN 2024-11-

11
Synopsis and Date Chart not properly
mentioned in the Index.

152 D-
ABLAPL/33754/2024 LALITENDU BHUYAN 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

153 D-WP(C)/47116/2024 ALOK KUMAR PANDA 2024-11-
11

30-OTHER DEFECT (IF ANY)

The names of the parties in vakaltnama
not filled up.

154 D-
CRLMC/33663/2024

KISHORE CHANDRA
RAJGURU MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

155 D-
RPFAM/46995/2024

RAKESH KUMAR
MALLICK

2024-11-
11 correct nomenclature is CRLMP

156 D-
ABLAPL/33758/2024 LALITENDU BHUYAN 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

157 D-
BLAPL/33752/2024

BHARAT BHUSAN
ROUTRAY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

158 D-
ABLAPL/33636/2024 PRATAP KUMAR NAYAK 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Age of the petitioner not tally with
cause title and affidavit.Occupation not
mentioned in the affidavit.Page 12 and
13 not legible.

159 D-
BLAPL/33749/2024 GOURAV MOHANTY 2024-11-

11
Name of the trial court not correct in
cause title , as per rejection order.

160 D-
CRLMC/33338/2024

PRAVASH CHANDRA
JENA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Certified copy of order annex-1 not
filed

161 D-WP(C)/46896/2024 NITYANANDA BEHURIA 2024-11-
11

20-VERNACULAR CERTIFICATE
NOT FURNISHED.
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162 D-WP(C)/47026/2024 SIDHARTH SHANKAR
PADHY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

163 D-
CRLMC/33570/2024

TANMAYA KUMAR
BEURA

2024-11-
11

25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE
NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

164 D-
CRLMC/33450/2024

SANTOSH KUMAR
MAHANTY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

165 D-
CONTC/47117/2024 ADV 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

AGE OF PETITIONER DIFFERS
FROM DEPONENT.

166 D-
BLAPL/33729/2024 P.V.S. NANAJI ACHARY 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

As per standing order no-3 dated
9.7.2024 the name of informant shall
not be mentioned in Petition.

167 D-
BLAPL/33750/2024

BHARAT BHUSAN
ROUTRAY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Name of trial court not correct , as per
rejection order.

168 D-WP(C)/46982/2024 TUSHAR KANTA NAYAK 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

169 D-WP(C)/46849/2024 DILLIP KUMAR
MOHANTY

2024-11-
11

1.Date of execution of vakaltnama not
furnished.2.The name of parties in
vakaltnama not furnished.3.Synopsis
and date charts are not alphabetically
paginated and also not marked in
index.

170 D-
CMAPL/47159/2024

JAYANT KUMAR RATH,
(SR.ADV.)

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1.Period of Delay 232 days

171 D-WP(C)/46938/2024 MANOJ KUMAR PANDA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

172 D-
ABLAPL/33686/2024 PRADIPTA BEURA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

173 D-
BLAPL/33624/2024 ASIT KUMAR JOSHI 2024-11-

11

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

Paragraph not mentioned in the
affidavit.

174 D-
BLAPL/33708/2024 MANORANJAN PADHY 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
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175 D-WP(C)/47189/2024 BIPLABA P.B. BAHALI 2024-11-
11

20-VERNACULAR CERTIFICATE
NOT FURNISHED.

176 D-WA/46919/2024 LALIT KUMAR
MAHARANA

2024-11-
11 Period of Delay 69 days delay.

177 D-
CONTC/46809/2024 ADV. 2024-11-

11
Code no not mentioned in assessment
slip.

178 D-
BLAPL/33731/2024 JYOTIRMAYA SAHOO 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

179 D-WP(C)/47129/2024 TANMAY MISHRA 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

180 D-WP(C)/47056/2024 RANJIT SAMAL 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

181 D-
CRLMP/33500/2024 SIDHARTH PARIDA 2024-11-

11

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

PAGE NOS.20,21,27,28,32NOT
NEAT and LEGIBLE

182 D-WP(C)/46908/2024 SIDHARTHA SWAIN 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Page no 69 not legible.

183 D-WP(C)/46912/2024 BIBHU PRASAD DAS 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1.Synopsis and Date chart not sign by
the filing advocate. 2.Page no 86,88
99,100 and 101 not neat and legible.

184 D-
CONTC/47024/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

185 D-
CRLMC/33180/2024 PUNAM NAIK 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Affidavit has filed repeated twice.

186 D-WP(C)/46825/2024 DILLIP KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

187 D-
BLAPL/33633/2024

RAJIB LOCHAN
PATTNAIK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Date of Rejection order not tally with
Index.

188 D-WP(C)/46980/2024 PRATIK DASH 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

189 D-WP(C)/46937/2024 SURYA NARAYAN
SATPATHY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

190 D-
ABLAPL/33660/2024

ANANTA NARAYAN
PATTANAYAK

2024-11-
11

Informant should not be an opp. party
as per standing order no. 3 of 2024 dtd
9.7.2024.
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191 D-WP(C)/46898/2024 PRAFULLA KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

192 D-
ABLAPL/33687/2024 GURUPRASAD BEHERA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

193 D-WP(C)/46860/2024 LAXMIKANTA
MOHANTY

2024-11-
11

1.Date mentioned in Annexure-10 and
averment of writ petition does not tally
with book marks index and index of
writ petition.

194 D-
ABLAPL/33706/2024 JANMEJAYA KATIKIA 2024-11-

11

14-NOT PROPERLY INDEXED.

Synopsis and date chart not mentioned
in index.Page no. 8 not correctly
scanned.

195 D-WP(C)/46878/2024 JEEVANJYOTI
MOHANTY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE
NOT FURNISHED.

196 D-WP(C)/46868/2024 PRASANTA KUMAR
PANDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

197 D-WP(C)/46881/2024 PRAHALLAD SAHU 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

198 D-
ABLAPL/33671/2024

SHAKTI PRASAD
PANDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

199 D-
BLAPL/33713/2024 TARINI PANIGRAHI 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Page 44 not proper arranged.

200 D-WP(C)/46983/2024 TUSHAR KANTA NAYAK 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

201 D-WP(C)/46985/2024 TUSHAR KANTA NAYAK 2024-11-
11

.Receipt Showing Serv.copy To School
and Mass Education not Filed.

202 D-CMP/46862/2024 PRAVAT RANJAN SUTAR 2024-11-
11

30-OTHER DEFECT (IF ANY)

ANNEXURE -3 IS NOT LEGIBLE .

203 D-CMP/46936/2024 SURYA NARAYAN
SATPATHY

2024-11-
11

Authentication fees not paid on c .copy
of order filed under annexure - 1 .

204 D-MACA/47008/2024 SABITA RANJAN
PATTNAIK

2024-11-
11 statutory deposit not made

205 D-CMP/46887/2024 AMIT PRASAD BOSE 2024-11-
11

23-NOMENCLATURE NOT
CORRECTLY FURNISHED .

Correct nomenclature may be W .P ( C
) .

206 D-
BLAPL/33744/2024

LALATENDU
SAMANTARAY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page no. 8 and 9 not neat.
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207 D-
BLAPL/33651/2024

SUDHANSU SEKHAR
DASH

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
14-NOT PROPERLY INDEXED.

208 D-WP(C)/46859/2024 ITISHREE TRIPATHY 2024-11-
11

30-OTHER DEFECT (IF ANY)

1.Copy not served on S.C.(C.T. AND
G.S.T.).2.The name of the opp.party in
vakaltnama not correctly furnished

209 D-
BLAPL/33816/2024 DHANANJAYA MUND 2024-11-

11
.Receipt Showing Serv.copy To
Vigilance not Filed.

210 D-WP(C)/46843/2024 SAROJA KANTA SAMAL 2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Neat copy of page 100 to be file

211 D-
CRLMC/33340/2024 ARUN KUMAR MISHRA 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1. Synopsis and date chart not
mentioned in index page. 2. Copy of
charge sheets to be filed. 3. Page no.2
not signed by the advocate.

212 D-WP(C)/47165/2024 ARJUNA CHARANA
BEHERA

2024-11-
11

20-VERNACULAR CERTIFICATE
NOT FURNISHED.

213 D-WP(C)/46893/2024 PRAFULLA KUMAR
MOHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1.Petition not properly
sl.numbered.2.Age of the deponent not
correctly furnished in affidavit.

214 D-WP(C)/47221/2024 SUBASH CHANDRA
ACHARYA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

215 D-
ABLAPL/33716/2024 JAYADEBA BEHERA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

216 D-
ABLAPL/33682/2024

RUDRA NARAYAN
PARIJA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

217 D-
CONTC/47153/2024 ADV. 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

IN PAGE NO.2 IN TOP CONTC NO
TO BE 3967 . 2.PAGING OF
SYNOPSIS AND DATE CHART BE
OMITTED

218 D-
ABLAPL/33694/2024 SUMANTA MALIK 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Page nos.7 to11 not neat.
219 D-WP(C)/44312/2024 ARUN KUMAR ROUT 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

11/11/24, 6:54 PM Defective Register

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php 16/18



8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

WPC NUMBER STATEDAS 12023/
2024

220 D-
CRLMP/33538/2024 SK. KALIM UDDIN 2024-11-

11

19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

221 D-WP(C)/47071/2024 SANGRAM KUMAR
SINGH

2024-11-
11

19-UNDERTAKING FOR NON
FILING OF TRANSLATED COPY
NOT FILED

222 D-
ABLAPL/33746/2024 JANMEJAYA KATIKIA 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

223 D-FAO/46999/2024 UMESH CHANDRA
PATNAIK

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

NEAT PAGES NOS.21,40,and 61 BE
FILED

224 D-WA/46740/2024 SANJAY RATH, A.G.A. 2024-11-
11

Impugned order mention in being
aggrieved appears to be wrong.

225 D-
ABLAPL/33635/2024

ANUGRAHA NARAYAN
SAMANTRAY

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

P.S and G.R case number not tally with
Cause title and synopsis and first para.

226 D-
CRLREV/33507/2024

BIBEKANANDA
MAHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

Copy of Trial Court Judgement / Order
NOT FILED 2.Provision of Law
APPEARS TO BE
WRONG,CORRECT WOULD BE
U/S.102 OF JJ ACT.

227 D-WP(C)/47018/2024 ASISH KUMAR RAY 2024-11-
11

petitioner describe as s/o of instead of
D/o in cause title

228 D-MACA/46976/2024 SOMNATH ROY 2024-11-
11 statutory deposit not made

229 D-
ABLAPL/33719/2024

ABHAYA KUMAR
PARIDA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

230 D-
CMAPL/47006/2024 ADYASIDHI MISHRA 2024-11-

11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

1.C.copy of dismissal not filed
231 D-WP(C)/46704/2024 MANORANJAN PADHI 2024-11-

11
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
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1.Page no 15 to 17 not marked Under
Annexure-1. 2.Posted dt of order
mentioned in the averment under
annexure-4 not tally with the
Annexure-4 as annexed.

232 D-
CONTC/47167/2024 ADV. 2024-11-

11
6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.

233 D-
CRLMC/33390/2024

PRAKASH KUMAR
MISHRA

2024-11-
11

3-AUTHENTICATION FEE IS
DEFICIENT.

1. Authentication fee Rs. 2.20/- to be
paid.

234 D-
ABLAPL/33701/2024

JAYANTA KUMAR
MAJHI

2024-11-
11 As per index page no.8 not found.

235 D-
CRLREV/33508/2024

BIBEKANANDA
MAHAPATRA

2024-11-
11

6-RECEIPT SHOWING SERV.COPY
TO AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT
ORDER NOT FILED

PROVISION OF LAW APPEARS TO
BE WRONG.
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